IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :04-09-2025
Date 04.09.2025

ABLAPL- (Se:
71731/2025(04.09.2025 9818/2025 ARUPANANDA GOSWAMY GENERAL BAIL-1 No-:
Order
BLAPL- Dtd. _ (Sec
71702/2025/04.09.2025 8038/2025 G JAYASINGH C.0. 2025-09— BAIL-1 No-’
02
Order
BLAPL- Dtd. (Sec:
71703/2025/04.09.2025 8044/2025 MK SWAIN cC.O. 2025-09— No—-
02
Order
BLAPL- Dtd (Ses
71704/2025/04.09.2025 8046/2025 MK SWAIN C.0. 5025-09— BAIL-1 No-
14)
02
Order )
BLAPL- Dtd. (Sec
71705/2025/04.09.2025 8036/2025 A PARIDA C.0. 2025-09— No-
14)
02
Order
BLAPL- Dtd (Se:
71706/2025(04.09.2025 6790/2025 JR SAHOO Cc.O. 2025-09— No-
14)
02
Order )
BLAPL- Dtd. (Sec
71707/2025/04.09.2025 6824/2025 G SAHOO C.0. 5025-09— BAIL-2 No-
12)
02
Order
BLAPL- Dtd (Se:
71708/2025/04.09.2025 6830/2025 M MOHANTY cC.O. 2025-09— No-
12)
02
Order
BLAPL- Dtd. (Se:
71709/2025/04.09.2025 8165/2025 M MOHANTY C.0. 5025-09— BAIL-1 No—t
02
Order
BLAPL- COURT NO. |Dtd. (Sez
71710/2025/04.09.2025 8219/2025 A SAHOO C.0. 3 2025-09— No—f
03
Order ]
71711/202504.09.2025 [ABLAPL™ o v marik c.o.  [COURT NO. |, o (Se
9644/2025 3 5025-09— No—¢




A

A

01

Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71712/2025/04.09.2025 [0 Yoo |MANOJ KUMAR MALLICK 3 202509 |BAIL-2 No-
18)
01
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
71713/2025/04.09.2025 7805/2025 B N. SAHU 3 2025-09— No-
18)
01
Order (Se
BLAPL- COURT NO. |Dtd. ‘
71716/2025/04.09.2025 |00 o |JADUNATH PRADHAN 5 2025-09- No-
18)
02
Order (Se:
CRLMC- COURT NO. |Dtd. ‘
71717/2025/04.09.2025 805/2025 |SRRAT DASH 3 2025-09— No-
18)
01
Order (Se
BLAPL- COURT NO. |Dtd. ‘
71718/2025/04.09.2025 7%, |JADUNATH PRADHAN 3 2025-09- No-
18)
02
Order (Se
ABLAPL- COURT NO. Dtd. ‘
71719/2025/04.09.2025 |50, o |JADUNATH PRADHAN 5 2025-09- No-
18)
01
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71721/2025/04.09.2025 | 0,20 5000 R. R. DAS c 2025-09— |BRANCH-5 |NO
21)
23
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71723/2025/04.09.2025 | o 20 5055 B. K. DAS c 2025-09- |BRANCH_5 NO
21)
23
Order
CHIEF
WP (C) - '« |Dtd. WRIT (Se:
71743/202504.09.2025 |/ ooo 5005 [D-K. DEHURY JUSTICE'S |Jo0d 15_ |BRANCH-1 |No-:
COURT
31
Order
CMP- COURT NO. Dtd. (Se:
71751/2025/04.09.2025  ['o, o oo |B. K. PADHI o5 20001 1s No:
12
Order
CMP- COURT NO. Dtd. (Se:
71752/2025/04.09.2025  [io, o000 |B. K. PADHI 23 2025-09- No—:
02
Order
ABLAPL- COURT NO. |Dtd. (Se
71753/2025/04.09.2025 |00 0o |JADUNATH PRADHAN o 2025-09- No—:
02
Order
WPC (OAC) - COURT NO. |Dtd. (Se
71754/2025/04.09.2025 [ o200, 0o |G JAYSINGH hos 2024-03- |OA Branch .=
18
ABLAPL- COURT NO. Order (Se:
71755/2025/04.09.2025 [ 0" o |S. CHOUDHURY o Did. BAIL-1 No-.




A

2025-09-
02
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71757/2025(04.09.2025 oo 0,0, |D SAMAL hos 2025-09- |BRANCH-4 23)
02
Order (Se:
CONTC- COURT NO. Dtd. ‘
71758/2025|04.09.2025 371/2025 | BEHERA 5 202504 No-
37)
25
M/S RAMA KRISHNA Order (Se:
CONTC- BISOI , COURT NO. Dtd. ¢
71760/2025104.09.2025  |3898/5025 |a.K.SAMANTRAY, 25 2025-09- 23)
P.K.DASH, A.MISHRA 03
Order (Se
WP (C) - COURT NO. Dtd. WRIT i
71761/2025/04.09.2025 |50 000 505, M R BARIK o 2025-09- |BRANCH_g NO
42)
02
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71762/202504.09.2025 | oo, K K ROUT s 2025-09- |BRANCH-4 |NO
27)
02
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71763/2025/04.09.2025 oo 0000, |G C JENA s 2025-09- |BRANCH-2 |NO
27)
02
Order (Se
WP (C) - COURT NO. Dtd. WRIT o
71764/2025/04.09.2025 |, ooy 0o, |BRAJA KISHORE SAHOO o 2025-09- |BRANCH-3 gg)
03
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71765/2025/04.09.2025  |,oo0) 5 0,4|C SAMAL b 2025-09- |BRANCH-4 |NO
52)
03
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71766/2025/04.09.2025  |gus 50, |L D PANDA o 2025-09- |BRANCH_5 NO
22)
03
Order
ABLAPL- COURT NO. Dtd. (Sez
71767/2025/04.09.2025 [0\ |PRAKASH CHANDRA DASH 17 2025-10- [BAIL-1 N
28
Order
RVWPET - COURT NO. Dtd. CIVIL (Sez
71768/2025/04.09.2025 [ 0 50,5 |K C PANDA 15 2025-10- |REVISTION INoo:
28
Order
ABLAPL- COURT NO. Dtd. (Ses
71769/2025/04.09.2025 [0 0 o |PRAKASH CHANDRA DASH 15 2025-09- No—:
02
Order
ABLAPL- COURT NO. Dtd. (Ses
71771/2025/04.09.2025 g 0 o, |S S PATTANAIK 15 2025-09- No—:
01
) |71772/2025[04.09.2025 |ABLAPL-  |MANAS RANJAN DHAL COURT NO. Order | (Se:




7801/2025 12 Dtd. No-!
2025-09-
01
Order
ABLAPL- COURT NO. |Dtd. (Se:
71773/2025(04.09.2025 9938/2025 MISHRA 12 2025-09— No—!
02
Order
WP (C) - COURT NO. |Dtd. (Se:
71775/2025(04.09.2025 1088/2025 MOHAPATRA 12 2025-09— Now!
01
Order
WP (C) - COURT NO. |Dtd. (Se:
71776/2025(04.09.2025 1088/2025 C. JENA 17 2025-09- No-!
01
Order
RSA- COURT NO. |Dtd. SECOND (Se:
71777/2025(04.09.2025 157/2022 P BEHERA 12 5025-10- |APPEAL No--
13
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71778/2025/04.09.2025 9911/2025 SAMAL 12 2025-09- BAIL-1 N
02
Order
WP (C) - COURT NO. |Dtd. (Se:
71779/2025(04.09.2025 24298/2025 DASH 12 5025-09- No--
03
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
71780/2025|/04.09.2025 14475/2024 K SAHOO 12 2025-09- |BRANCH-7 [No-!
03
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71782/2025/04.09.2025 9919/2025 ASWINI KUMAR MISHRA 3 17 2025-09— BAIL-1 No—.
02
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT i
71783/2025(04.09.2025 15337/2025 N. SETHI 17 2025-09- |BRANCH-6 22)
02
Order (Se
WP (C) - COURT NO. Dtd. e
71784/2025(04.09.2025 23113/2025 P BAG 17 2025-09— No
26)
03
Order (Se
ABLAPL- COURT NO. Dtd. ‘
71785/2025(04.09.2025 9935/2025 SWAIN 17 2025-09— No-
20)
02
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71786/2025(04.09.2025 9935/2025 SWAIN 17 2025-09— No
26)
02
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
71787/2025104.09.2025  [yg0- 50,5 MR SAHOO 17 2025-09— gz;

02




Order

(Se:
WP (C) - COURT NO. |Dtd. WRIT
71788/2025(04.09.2025 23905/2025 S SWAIN 17 2025-09- |BRANCH-7 Eg)
03
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71789/2025(04.09.2025 9909/2025 S BARIK 17 2025-09— BAIL-1 No-.
02
Order
ABLAPL- COURT NO. |Dtd. (Sec:
71790/2025(04.09.2025 9983/2025 B RANA 17 5025-09— No—:
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71791/2025/04.09.2025 9982,/2025 B DAS 17 2025-09— No—:
02
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71792/2025/04.09.2025 93615/2025 DR.PURUSOTTAM CHULI 17 2025-09- |BRANCH-7 Tg)
03
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71793/2025/04.09.2025 9941/2025 RC SAHOO 17 2025-09- BAIL-1 No-1
02
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71794/2025(04.09.2025 9939/2025 PK PAL 17 5025-09— BAIL-1 No-:
02
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
71795/2025(04.09.2025 23886/2025 SMRUTI RANJAN RAO 17 2025-09- |BRANCH-1 |No-:
03
Order
ABLAPL- COURT NO. |Dtd. (Se:
71796/2025(04.09.2025 9933/2025 S SAHOO 17 2025-09— No-’
02
Order
ABLAPL- ASWINI KUMAR MISHRA COURT NO. |Dtd. (Se:
71797/2025(04.09.2025 9926/2025 | (3) 17 2025-09- No-’
02
Order
ABLAPL- COURT NO. |Dtd. _ (Se:
71799/2025(04.09.2025 9925/2025 R SETHI 17 2025-09— BAIL-1 No—f
02
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71800/2025(04.09.2025 23256/2025 M PANDA 17 2025-09- |BRANCH-8 gg)
03
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71801/2025/04.09.2025 9922 /2025 JAYAKRISHNA MOHAPATRA 17 2025-09— No-
39)
02
Order (Se:
WP (C) - COURT NO. WRIT -
71802/2025(04.09.2025 24073/2025 P PUNYATOYA 17 2835_09_ BRANCH-7 Eg)




03

Order (Se
WP (C) - COURT NO. Dtd. WRIT ‘
71803/202504.09.2025 |1 o0 5000 M K SWAIN s 2025-09- 'BrANCH-4 NO
38)
26
Order
WP (C) - COURT NO. Dtd. WRIT (Se:
71806/2025104.09.2025 1) 563 /5025 B X DAS 25 9999-12- [BRANCH-1 |No--
31
Order WRIT (Se:
WP (C) - COURT NO. Dtd. BRANCH N
71808/2025104.09.2025 155442025 S DAS 25 2025-09- | (DIVISION |7,
03 BENCH-2)
Order (Se
WP (C) - COURT NO. Dtd. WRIT _‘
71811/2025]04.09.2025 24274/2025 M K PATI 5 9699-12- |BRANCH-4 |NO
37)
31
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71812/202504.09.2025 |70 o) 0, B DAS e 2025-07- |BrANcH_2 NO
45)
07
Order (Se
WP (C) - COURT NO. Dtd. N
71813/202504.09.2025 |, o005 055 (T R DAS hos 2025-09- No
45)
18
Order (Se
WP (C) - COURT NO. Dtd. -
71814/202504.09.2025 | 50/ 0,0 (C SAMAL hos 2025-09- No
45)
03
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71815/202504.09.2025 |, oo0c )0, MANORANJAN PADHT hos 2025-09— |BRANCH-8 ii)
03
Order (Se
WP (C) - COURT NO. Dtd. e
71816/2025/04.09.2025 [, =) o |B DAS b 596912 No
41)
31
Order (Se:
WP (C) - COURT NO. Dtd. N
71818/202504.09.2025 |, 00,000 |S R PARIDA e 2025-09- No
41)
03
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71820/202504.09.2025 |, (e, 0, MANORANJAN PADHT pos 2025-09- |BRANCH-4 23)
03
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71821/2025|04.09.2025 23842 /2025 BHOJARAJ SETH 5 9025-09- |BRANCH-4 23)
02
Order (Se
WP (C) - COURT NO. |Dtd. _c
71822/202504.09.2025 |, 500, 0, BHOJARAJ SETH hos 2025-09- No
37)
02
WP (C) — COURT NO. Order WRIT (Se:
71823/202504.09.2025 |, 00,000 [H K MOHANTA o Did. BRANCH-3 |Noe




| 2025-09- 33)
03
] Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
. 171824/202504.09.2025 S0 00, 0,, |8 K PAL c.o. hos 2025-09— |BRANCH-6 gg)
02
] Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
) -
> |71825/2025|04.09.2025 9835/2025 |NK SATAPATHY C.o. 17 2025-09— No
25)
02
] Order (Se:
ABLAPL- COURT NO. Dtd. ‘
»71827/202504.09.2025  [o00 ) oo |DP DASH c.o. 17 2025-09- No-
25)
02
] Order (Se
ABLAPL- COURT NO. |Dtd. ‘
| |71828/2025(04.09.2025 9931,/2025 [HEK MALLICK C.0. 17 2025-09- No-
25)
02
] Order (Se
_ ABLAPL- COURT NO. |Dtd. ‘
5 |71830/2025(04.09.2025 5500,/0025 |PANCHANAN PANIGRAHT  [C.O. 1 2025_0g- [BAIL-1 No-
13)
02
] Order (Se:
) CRLMC- COURT NO. |Dtd. )
5 |71833/2025(04.09.2025 2554,2025 |RNIL SAHOO c.o. > OLD 2025-09- No-
13)
01
] Order (Se
CMP- COURT NO. |Dtd. ‘
7 |71835/2025(04.09.2025 10a8/2025 |B SAMAL c.o. g 2025-10- No-
13)
29
] Order (Se:
CMP- COURT NO. Dtd. ‘
|71839/202504.09.2025 | oo, 0 [PRADEEP KUMAR MOHANTY C.O. 5 2025-09- No-
13)
03
] Order (Se
CMP- COURT NO. |Dtd. )
) 171852/202504.09.2025 | oo o oo [BISHNUPRIYA PANT C.0. g 2025-09- No-
13)
03
] Order (Se:
CMP- COURT NO. |Dtd. ‘
) 171854/202504.09.2025 |70, o 0o |S. K. BISWAL c.o. 3 2025-10- No-
13)
31
] Order (Se
CMP- COURT NO. |Dtd. )
- |71856/202504.09.2025 |7 o o0, (B. C. R. DAS c.o. 23 2025-10- No-
13)
29
] Order (Se:
CRLMC- COURT NO. |Dtd. ‘
) —
- |71857/2025/04.09.2025 |7 U0 oo |DEEPAK KUMAR PANDA C.0. 23 2025-09- No
13)
01
] Order (Se:
CMP- COURT NO. Dtd. ‘
}71859/202504.09.2025 |0 o000 R. K. BARIK c.o. 23 2025-09- Tg;
02

| |71861/2025(04.09.2025 |[BLAPL- M R SAHOO C.0.  |COURT NO. |Order BAIL-1 | (Se:




5966/2025 23 Dtd. No-:
2025-09-
01
Order
CRLREV- COURT NO. |Dtd. (Se:
71863/2025/04.09.2025 551/2025 SARADA NAYAK 3 OLD 2025-09- No--
01
Order
MACA- COURT NO. |Dtd. (Se:
71865/2025/04.09.2025 799/2025 CHITTA RANJAN DAS 3 2025-10- No--
13
Order
CRLMP- COURT NO. |Dtd. (Se:
71867/2025/04.09.2025 1030/2025 DIBYARANJAN BEHERA 3 2025-09- No--
01
Order
CRLMP- COURT NO. |Dtd. (Se:
71870/2025/04.09.2025 1034/2025 MANORANJAN PADHI 3 2025-09— No--
01
Order
CRLMP- COURT NO. |Dtd. (Se:
71871/2025/04.09.2025 1038/2025 BISWAJIT SAMAL 3 2025-09— No--
01
Order
CRLMP- COURT NO. |Dtd. (Se:
71872/2025/04.09.2025 1036/2025 J. LENKA 3 2025-09— No--
01
Order (Se
WP (C) - COURT NO. |Dtd. WRIT N
71873/2025(04.09.2025 9111/2016 S R PANI 3 2025-09- |BRANCH-8 No
41)
02
Order (Se
CRLMC- COURT NO. |Dtd. ‘
71874/2025/04.09.2025 3397,2025 R. K. BARIK 3 2025-09— No-
41)
02
Order (Se:
CRLMC- COURT NO. Dtd. ¢
71875/2025/04.09.2025 3333/2025 BISWAMITRA RANA 5 OLD 2025-09- No-
41)
02
Order (Se
CRLMC- COURT NO. |Dtd. ‘
71877/2025/04.09.2025 3370/2025 BISWAMIT RANA 2 OLD 2025-09— No-
41)
02
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
71878/2025104.09.2025 1) 401)50p4 |- BARIK 2 OLD 2025-09- |[BRANCH-2 |No-°
01
Order
CRLMC- COURT NO. |Dtd. (Se:
71879/2025/04.09.2025 3365/2025 PRAMOD KUMAR MISHRA 5 OLD 5025-09- Mo
02
Order
CRLMC- COURT NO. |Dtd. (Se:
71880/2025/04.09.2025 2203/2025 P. K. MISHRA 5 OLD 2025-09- No-

02




Order

CRLMC- COURT NO. |Dtd. (Se:
71881/2025(04.09.2025 2688/2025 SRINIBASH MOHANTY > OLD 2025-09— No-
01
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
71882/2025(04.09.2025 4001/2024 A K SRICHRAN 5 OLD 5025-09- |BRANCH-2 |No-
01
Order
CONTC- COURT NO. Dtd. (Se:
71883/2025/04.09.2025 1383/2017 P MISHRA 6 5024-07- CONTEMPT No—
26
Order
CRLMC- COURT NO. |Dtd. (Se:
71884/2025(04.09.2025 2689/2025 SRINIBASH MOHANTY 6 2025-09— No-:
01
Order
CRLMC- COURT NO. |Dtd. (Sec:
71888/2025/04.09.2025 3162/2025 A. K. ROUL 6 5025-09- No-:
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71889/2025/04.09.2025 9930/2025 T R DAS 6 2025-09- No-:
02
Order
CRLMC- COURT NO. |Dtd. (Sec:
71892/2025/04.09.2025 2840/2025 A. K. ROUL 6 5025-09- No-:
02
Order
CRLMC- COURT NO. |Dtd. (Se:
71895/2025/04.09.2025 3276/2025 JYOTI PRAKASH PATRA 6 2025-09— No-:
02
Order
CRLMC- COURT NO. |Dtd. (Se:
71896/2025(04.09.2025 3164/2025 ARUN KUMAR BUDHIA 6 2025-09- No-
02
Order
CMP- COURT NO. |Dtd. (Se:
71897/2025/04.09.2025 1353/2025 D. NAYAK 23 2025-11— No-:
11
Order
CRLMP- TAPAN KU. JENA COURT NO. |Dtd. (Sez
71898/2025/04.09.2025 593/2025 SAMANTA 23 2025-09- No-:
01
Order
RSA- COURT NO. |Dtd. (Se:
71902/2025|04.09.2025 486/2024 S. MOHARANA 17 0025-11- No-:
24
Order
RSA- COURT NO. Dtd. (Se:
71905/2025/04.09.2025 373/2025 G. B 12 9999-12— No-
31
Order
WP (C) — COURT NO. WRIT (Se:
71908/2025/04.09.2025 18195/2025 U. P. BAG 12 Dtd. BRANCH-1 |No-

2025-10-




08

Order (Se
WP (C) - COURT NO. |Dtd. WRIT ¢
71910/2025(04.09.2025 9422/2025 B. K. DAS 12 2025-09- |BRANCH-6 No
36)
01
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH _‘
71912/202504.09.2025  |,3007 /50p5|S- DAS 25 9999-12- | (DIVISION %5)
31 BENCH-1)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71914/2025/04.09.2025 93807/2025 SUDHASHREE PASAYAT 25 2025-09- |[BRANCH-4 23)
02
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
71915/2025/04.09.2025 9977/2025 M N MOHANTY 17 2025-10- No-
37)
27
Order (Se
CRLMC- COURT NO. |Dtd. ‘
71918/2025(04.09.2025 3115/2025 B.BEHERA > OLD 5025-08— No-
37)
12
Order
BLAPL- COURT NO. |Dtd. B (Se:
71930/2025/04.09.2025 6258/2025 PN NAYAK 5 OLD 2025-0g- |BAIL 1 No-1
25
Order
ABLAPL- COURT NO. |Dtd. (Se:
71932/2025(04.09.2025 7449/2025 R SAHOO > OLD 5025-08— BAIL-1 No—:
19
Order
BLAPL- COURT NO. |Dtd. _ (Se:
71933/2025(04.09.2025 6729/2025 SC BISWAL > OLD 2025-09— BAIL-1 No--
02
Order
BLAPL- COURT NO. |Dtd. (Se:
71935/2025(04.09.2025 6723/2025 C SAHU 5 OLD 2025-09- No--
02
Order
BLAPL- COURT NO. |Dtd. _ (Se:
71936/2025(04.09.2025 8032/2025 C RANA > OLD 2025-09— BAIL-1 No—
02
Order
BLAPL- COURT NO. |Dtd. (Se:
71937/2025(04.09.2025 6831/2025 DP DASH > OLD 2025-09- No--
02
Order
BLAPL- COURT NO. |Dtd. (Sec:
71938/2025/04.09.2025 12865/2024 A JENA 5 OLD 2025-09- No--
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71939/2025(04.09.2025 7845/2025 DP DASH 17 2025-09- No--
02
ABLAPL- COURT NO. Order (Se:
71940/20251(04.09.2025 9993/2025 PK ROUTRAY 17 Dtd. No-’




2025-09-
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71941/2025(04.09.2025 9991/2025 MR SAHOO 17 2025-09— No-
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71942/2025/04.09.2025 7835/2025 KC PANDA 17 2025-09- No--
02
Order
ABLAPL- COURT NO. |Dtd. (Se:
71943/2025(04.09.2025 6510/2025 G SAHOO 17 2025-09— No-
02
Order
BLAPL- PRADEEP KUMAR COURT NO. |Dtd. _ (Se:
71944/2025)104.05.2025 10239/2022 [MOHAPATRA 23 2022-11- BAIL-1 No-¢
09
Order
CRLMC- COURT NO. |Dtd. (Se:
71945/2025/04.09.2025 3062/2025 BALARAM SINGH 2 OLD 2025-09- No-.
01
Order
CMP- COURT NO. |Dtd. (Se:
71946/2025/04.09.2025 1327/2025 U.P.BAG > OLD 2025-09— No-.
01
Order
WP (C) - COURT NO. |Dtd. (Se:
71947/2025(04.09.2025 23870/2025 SASHIBHUSAN DAS 16 2025-10- No--
13
Order
ABLAPL- BIBHUTI BHUSAN COURT NO. |Dtd. (Se:
71948/2025/04.09.2025 5569/2025 |MOHANTY 17 2025-10- No-*
27
Order
CMP- COURT NO. |Dtd. (Se:
71949/2025(04.09.2025 1376/2025 D.NAYAK 23 2025-09— No-:
22
Order
CONTC- COURT NO. |Dtd. (Se:
71950/2025(04.09.2025 3820/2025 B.SAHOO 23 2025-09- No-
02
Order
WP (C) - COURT NO. |Dtd. (Se:
71953/2025(04.09.2025 12311/2025 U P BAG 23 2025-09- No-
03
Order
CONTC- COURT NO. |Dtd. (Se:
71954/2025/04.09.2025 1262/2024 J SAHOO 23 2025-09— CONTEMPT No-
03
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
71955/2025/04.09.2025 4362024 P K LENKA 23 2025-09- |BRANCH-3 No
14)
03
19 71956/2025[04.09.2025  [WP (C) - R DAS COURT NO. Order WRIT | (Ses




23742/2025 23 Dtd. BRANCH-4 |No-
2025-09- 19)
03
Order
WP (C) - COURT NO. |Dtd. WRIT (Se
71957/2025104.09.2025 1534,y /5055 |7 SRHOO 21 2025-11- [BRANCH-1 |No-:
06
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
71958/2025/04.09.2025 23033/2025 * MOHANTY o1 2025-11— |BRANCH-4 §2>
06
Order (Se:
CONTC- COURT NO. Dtd. ‘
71960/2025/04.09.2025 3820/2025 |S-K-SAHU 01 2025-09— No-
46)
02
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
71964/2025/04.09.2025  [o00" 0,0 [R. K. SARANGI 17 2025-10- No-
46)
29
Order (Se
ABLAPL- COURT NO. |Dtd. C
71965/202504.09.2025 | 0, [SARAT DASH 17 2025_0g- BAIL-2 No-
10)
02
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
71966/2025/04.09.2025 |00 0 A, K. SRICHANDAN 17 2025-09- No-
10)
02
Order (Se
ABLAPL- COURT NO. Dtd. ‘
71967/202504.09.2025 o ), [SARAT DASH 17 2025-09- No-
10)
02
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71968/2025/04.09.2025 [0S 0o |STBA PRASAD SAHOO 17 209520065 No-
10)
02
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
71969/2025/04.09.2025  [j0 05,5 |SIBA PRASAD SAHOO 17 2025-09- No-
10)
02
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71970/202504.09.2025 [0, S0 o [AMLAN SHAKTI PAUL 17 2025-09- No-
10)
02
Order (Se
ABLAPL- COURT NO. Dtd. ‘
71971/202504.09.2025 (oo S0 o [AMLAN SHAKTT PAUL 1 2025-09- No-
10)
02
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
71972/202504.09.2025 | oo S0, [AMLAN SHAKTI PAUL s 2025-10- No-
10)
28
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
71973/2025104.09.2025 5555 50,5 |S- CHOUDHURY 17 202510~ Tg;

28




Order

ABLAPL- COURT NO. |Dtd. (Se:
71974/2025|04.09.2025 9988 /2025 JADUNATH PRADHAN 17 2025-09- |BAIL-1 Noo.
02
Order
CRLA- COURT NO. |Dtd. (Se:
71976/2025/04.09.2025 953/2025 |5+ CHOUDHURY 5 2025-09- No—:
01
Order
CHIEF
WP (C) - , o |DEA. WRIT (Se:
71978/202504.09.2025 |31 o0, 0., DIBAKAR SAMAL JUSTICE'S ool 0o_ |BRANCH-7 oo
COURT
03
Order
CRLMC- COURT NO. |Dtd. (Se:
71979/2025/04.09.2025 4906,2024 |H- K. DAS 5 OLD 2025-08- No-!
14
Order
CRLMC- COURT NO. |Dtd. (Se:
71981/2025/04.09.2025 3407/2025 ARUN KUMAR BUDHIA 5 OLD 2025-09— No-:
02
Order
CRLMC- COURT NO. |Dtd. CRIMINAL |(Se:
71982/2025/04.09.2025 802/2025 N. K. SATAPATHY > OLD 2025-09- |MISC No-
02
Order
CRLA- COURT NO. |Dtd. (Se:
71983/2025/04.09.2025 |/ 0, [B. DAS 17 2025-09- No-.
04
Order
CMP- COURT NO. |Dtd. (Se:
71985/202504.09.2025 |0 o o0 o |A MOHANTY 3 2025-11- No.
13
Order
BLAPL- COURT NO. |Dtd. (Se:
71988/2025/04.09.2025 [0 oo [R SETHT 23 2025_0g- [BAIL-1 |77
03
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT N
72012/2025/04.09.2025 93419/2021 PK LENKA 3 2025-09- |BRANCH-1 |N©
30)
03
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
72013/2025|04.09.2025 9971 /2025 BIRAJA PRASAD NANDA 23 2025-09— |BATL-1 No-
13)
02
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
72019/2025/04.09.2025 24213/2025 b+ K- NAYAK ‘ 5025-09- |BRANCH-7 |No-:
03
Order (Se
WP (C) - COURT NO. |Dtd. WRIT _c
72022/2025(04.09.2025 |, ooc o055 |d- SAHOO c 2025-09— BrANCH-4 NO
27)
03
Order
WP (C) - COURT NO. WRIT (Se:
72024/2025/04.09.2025 23869/2025 K. K. RATH 6 Dtd. BRANCH-1 |No-

2025-09-




)0

02

WP (C) - CHIEE giger (Se:
1 . C
72025/2025/04.09.2025 30390/2024 D SAMAL JUSTICE'S || e _10- No-
COURT
15
Order
WP (C) - COURT NO. |Dtd. (Se:
72026/2025/04.09.2025 21649/2025 P. K. JENA 20 202511 N
10
Order
CRLLP- COURT NO. |Dtd. (Se:
72028/2025/04.09.2025 56/2022 S K NAYAK 20 2025-09- |BAIL 1 No-!
02
Order
WP (C) - COURT NO. |Dtd. (Se:
72029/2025/04.09.2025 10086/2025 C. R. NAYAK 20 2025-09— No-:
03
Order
WP (C) - COURT NO. |Dtd. (Se:
72031/2025/04.09.2025 93018/2024 D K SWAIN 1 2025-09— Mo
19
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH N
72032/2025(04.09.2025 17176/2019 A MOHANTY 1 2019-09- | (DIVISION T84)
24 BENCH)
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH N
72033/2025/04.09.2025 3512272020 B P TANGA 1 2025-09- | (DIVISION Ti5)
02 BENCH-2)
Order (Se:
WP (C) - COURT NO. Dtd. N
72036/2025/04.09.2025 92458/2025 P K DAS 25 5999-12— No
115)
31
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
72037/2025(04.09.2025 24055/2025 B BEHERA 25 2025-09— |RRANCH-7 Tg)
03
Order (Se:
CRLMC- COURT NO. Dtd. ‘
72050/2025/04.09.2025 2054/2025 P.K.PANI 2 OLD 5999-19— No-
15)
31
Order
BLAPL- COURT NO. |Dtd. _ (Se:
72054/2025/04.09.2025 3589/2025 B DAS 2 OLD 2025-09- |BAIL 2 No-*
03
Order
BLAPL- COURT NO. |Dtd. (Sec:
72055/2025(04.09.2025 3576/2025 B DAS > OLD 2025-09- |BAIL 2 Mot
03
Order
BLAPL- COURT NO. |Dtd. (Se:
72056/2025/04.09.2025 3481/2025 S BARDHAN 2> OLD 2025-09— No-i
03
BLAPL- COURT NO. Order (Se:
72057/2025/04.09.2025 8082/2025 RK MALLICK 2 OLD Did. BAIL-1 No—




)1

)2

)5

)6

)7

2025-09- 13)
03
Order (Se:
BLAPL- COURT NO. Dtd. ‘
72058/202504.09.2025 |00y 000 | J KAMILA > oLD 2025-09- No-
13)
03
Order
BLAPL- COURT NO. |Dtd. _ (Se
72059/2025/04.09.2025 8083/2025 |0 KAMILA > OLD 2025-09— |BATL-1 No-—:
03
Order (Se:
BLAPL- COURT NO. Dtd. ‘
72060/202504.09.2025 |00, |S K BEHERA > oLD 2025_gg- |BAIL-1 No-
14)
03
Order (Se
CRLMC- COURT NO. |Dtd. ‘
72061/202504.09.2025 |70, oo N.SAHOO > oLD 2025-09- No-
14)
02
Order (Se
CRLMC- COURT NO. |Dtd. ‘
72062/2025/04.09.2025 [0, oo |P.R.PARIDA 5 OLD 2025-09- No-
14)
01
Order (Se:
CRLMC- COURT NO. Dtd. ‘
72063/202504.09.2025 |00 0 o |S.DAS > OLD 5999-12- No-
14)
31
Order (Se
CMP- COURT NO. |Dtd. ‘
72064/202504.09.2025 |0 o o0 o [P.K.DAS 23 2025-10- No-
14)
31
Order (Se:
CMP- COURT NO. Dtd. ‘
72065/202504.09.2025 |70, |A.BEHERA 3 2025-10- No-
14)
23
Order (Se
CMP- COURT NO. |Dtd. ‘
72066/202504.09.2025 |0 o o000 |G.R.PATRA 23 2025-11- No-
14)
06
Order (Se:
CMP- COURT NO. |Dtd. ‘
72067/202504.09.2025 | oo. 0o [R.SAMAL 3 2025-10- No-
14)
28
Order (Se
CONTC- COURT NO. |Dtd. ‘
72068/202504.09.2025 |70, oo |A.SAHOO 23 2025-09- No-
14)
02
Order (Se:
CMP- COURT NO. |Dtd. ‘
72069/2025/04.09.2025 1331/2024 PA-K-ROUT 3 oLD 202510~ No-
14)
27
Order (Se:
CONTC- COURT NO. Dtd. ‘
72070/202504.09.2025 70007, oo M.K.PANT 3 oLD 2025-09- No-
14)
01
4 [72071/2025[04.09.2025  [CRLMC- |P.K.MOHANTY COURT NO. [Order | (Ses




3334/2024 3 OLD Dtd. No-
2025-09- 14)
02
Order (Se:
BLAPL- COURT NO. Dtd. ‘
72072/202504.09.2025 | ' o T R DAS 3 oLDb 2025_0g- BAIL-1 No-
14)
03
Order (Se
CONTC- COURT NO. Dtd. ‘
72073/2025/04.09.2025 3231/2025 |F- K- NAYAK 3 OLD 202509 No-
14)
02
Order
BLAPL- COURT NO. Dtd. (Ses
72074/2025|04.09.2025 8100/2025 |} RANA 3 oLD 2025-09— |BATL-1 No-:
03
Order
BLAPL- COURT NO. Dtd. (Ses
72075/2025/04.09.2025 [0 00, o0 M DAS 3 oLD 2025-09- No—.
03
Order (Se
BLAPL- COURT NO. |Dtd. ‘
72076/2025/04.09.2025 |00 0, |PK PAL 3 oLD 202509 |BAIL-2 No-
17)
03
Order (Se:
WP (C) - COURT NO. Dtd. -
72077/2025/04.09.2025 |, 020 50,5 (C. SAMAL 3 oLD 2025-09- No
17)
02
Order (Se
BLAPL- COURT NO. Dtd. ‘
72078/2025/04.09.2025 [ 7007, |SANJAY KUMAR BEHERA 3 oLD 2025-09- No-
17)
03
Order (Se
CRLMC- COURT NO. Dtd. C
72079/2025/04.09.2025 |20 oo R. K. BARIK 3 oL 209520065 No-
17)
02
Order (Se:
WP (C) - COURT NO. Dtd. WRIT i
72080/2025/04.09.2025 |, 05c 5054 |D NAYAK 3 oLb 2025-09— |BRANCH-6 gg)
03
Order (Se
BLAPL- COURT NO. |Dtd. ‘
72082/2025/04.09.2025 |7 0 o |RK MALLICK 3 oL 209520065 No-
35)
04
Order (Se
CRLA- COURT NO. Dtd. ‘
72085/2025/04.09.2025 |"" o |JADUNATH PRADHAN > oLD 2025-09- No-
35)
02
Order
ABLAPL- COURT NO. Dtd. _ (Ses
72087/2025|04.09.2025 10004 /2025 BT NAYAK 17 2025-09— |BATL-1 N
03
Order WRIT (Se
WP (C) - COURT NO. Dtd. BRANCH N
72088/2025|04.09.2025 15834/2025 K K RATH 17 2025-09- | (DIVISION ng)
04 BENCH-2)




Order

(Se:
CRLMC- COURT NO. |Dtd.
72089/2025(04.09.2025 2011,2025 |B-N-MOHAPATRA > oLD 2025-07— No-
109)
10
Order (Se:
BLAPL- COURT NO. |Dtd. ‘
72090/2025(04.09.2025 3043/2025 |JADUNATH PRADHAN 5 OLD 5025-09- No-
109)
03
Order (Se
BLAPL- COURT NO. Dtd. ¢
72091/2025(04.09.2025 3760/2025 |JADUNATH PRADHAN > oLD 2025-09- No-
109)
03
Order (Se:
BLAPL- COURT NO. |Dtd. ‘
72092/2025(04.09.2025 4715/2025 |JADUNATH PRADHAN > oLD 2025_0g_ [BAIL-2 No-
11)
03
Order
CRLREV- COURT NO. |Dtd. CRIMINAL |(Se:
72093/202504.09.2025 5., 50,, |C SAHU 2 OLD 2025-09- |[REVISION [No-:
02
Order (Se:
WP (C) — COURT NO. |Dtd. WRIT N
72094/2025(04.09.2025 1278 /2024 |F C MOHANTY 20 2025-10- |BRANCH-3 Ti)
14
Order (Se
WP (C) - COURT NO. Dtd. -
72095/2025(04.09.2025 201372013 |B N DASH 20 2014-12- No
11)
16
Order (Se:
CRLREV- COURT NO. Dtd. ‘
72098/2025(04.09.2025 566/2025 |PABITRA KUMAR MOHANTY 3 OLD 2025-09- No-
11)
02
Order
CMP- COURT NO. |Dtd. WRIT (Se:
72099/2025104.09.2025 902/2024 |R-SAMAL 3 OLD 2025-08- |BRANCH-7 |No-°
26
WP (C) - COURT NO WRIT (Se:
72100/2025(04.09.2025 23966/2025 |5 - K-BEHERA 3 OLD BRANCH-7 Tg;
Order (Se
WP (C) - COURT NO. Dtd. e
72101/2025(04.09.2025 243572025 [T+ SWAIN 3 OLD 2025-09- No
15)
04
Order
BLAPL- COURT NO. Dtd. (Se:
72103/2025(04.09.2025 3846/2025 |RAHUL SETHI 3 OLD 2025-0g- |BAIL-1 Ne-:
03
Order (Se
BLAPL- COURT NO. |Dtd. ‘
72104/2025(04.09.2025 2902/2025 |[RRHUL SETHI 3 oLD 2025_0g_ [BAIL-2 No-
12)
03
Order (Se:
BLAPL- COURT NO. Dtd. ¢
72105/2025(04.09.2025 3894/2025 |OR PATRA 3 oL 2025-09- [BAIL-2 TZ;

03




Order

(Se:
BLAPL- COURT NO. |Dtd.
72106/2025(04.09.2025 3862/2025 DP DASH C.O. 3 OLD 2025-009— No-
16)
03
Order (Se:
BLAPL- COURT NO. |Dtd. ‘
72107/2025/04.09.2025 3921/2025 PP DASH C.o. 3 oLD 2025-09— No
16)
03
Order (Se
BLAPL- COURT NO. |Dtd. ‘
72108/2025(04.09.2025 2735/2025 S SAMAL Cc.O. 3 OLD 2025-09— No-
16)
03
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
72109/2025/04.09.2025 23801/2025 A. K. ROUT c.0. 3 OLD 0025-09- | BRANCH-2 |No-'
03
Order WRIT (Se
WP (C) - COURT NO. |Dtd. BRANCH N
72110/2025(04.09.2025 23186/2024 G. N. SETHI Cc.O. 1 2025-10- | (DIVISION Ti3)
15 BENCH-2)
Order WRIT (Se
WP (C) - COURT NO. |Dtd. BRANCH N
72111/2025(04.09.2025 23186/2024 G. N. SETHI C.0. 1 2025-10- | (DIVISION TT3)
15 BENCH-2)
Order ]
WP (C) - Dtd. WRIT (Se:
71715/2025(04.09.2025 19804/2025 AKSHAYA KUMAR BEHERA |GENERAL 2025-09— |BRANCH-8 22;
01
Order
BLAPL- Dtd (Se:
71720/2025(04.09.2025 7747/2025 PRAKASH KUMAR DAS GENERAL 2025-09— No-
42)
02
Order )
WP (C) - Dtd. WRIT (Se:
71722/2025/04.09.2025 14218/2025 RAJENDRA NARAYAN ROUT |GENERAL 2025-09— |[BRANCH-8 gg;
02
Order (Se:
WP (C) - PRAFULLA CHANDRA Dtd. N
71724/2025(04.09.2025 23425/2025 |ACHARYA GENERAL 2025-09- ﬁg)
01
CMP- giier (Se:
71725/2025(04.09.2025 1079/2025 RAJENDRA NARAYAN ROUT |GENERAL 2025-09- No-
43)
01
Order
MATA- Dtd. FIRST (Sec
71727/2025(04.09.2025 202/2023 PREM RAJ GOUDA GENERAL 2024-01- |[APPEAL No--
09
Order
MATA- Dtd. FIRST (Se:
71728/2025(04.09.2025 202/2023 PRAM RAJ GOUDA GENERAL 2025-08- |APPEAL No--
18
WP (C) — Order WRIT (Se:
71729/2025/04.09.2025 11024/2018 MANOJ KUMAR RANA GENERAL Dtd. BRANCH No-
2022-07- |(DIVISION |102]




| 27 BENCH) |
Order
(Se:
71730/2025|04.09.2025  |[PLAPLT RAJENDRA NARAYAN ROUT GENERAL ptd. BAIL-2  |No-
e 3836/2025 2025-09- ©
12)
03
Order (Se
WP (C) - RAJESH KUMAR Dtd. WRIT =
71732/2025104.09.2025 153944 /2025 |MAHAPATRA GENERAL 2025-09- [BRANCH-8 |,
03
Order ‘
ABLAPL- Dtd. (Se:
71733/2025(04.09.2025 [0 0 o |SWARAJ PATEL GENERAL 2055-00- No-
41)
02
Order
ABLAPL- Dtd. (Se:
71734/202504.09.2025 ("0 |ARUPANANDA GOSWAMY GENERAL 025_0g- [BAIL-1 R
25
Order WRIT (Se
WP (C) - Dtd. BRANCH -
71735/2025(04.09.2025 |70 20" 0o o IMANOJ KUMAR RANA GENERAL 2025-07- | (DIVISTON ng)
27 BENCH)
Order
(Sez
71736/202504.09.2025 |oRAPL- RAJENDRA NARAYAN ROUT |GENERAL btd. BAIL-2 No-
: : 3836/2025 2025-09-
12)
03
Order )
WP (C) - Dtd. WRIT (Ses
71737/2025(04.09.2025 7o o o o |ASHWARIYA DASH GENERAL 5025-09- |BRANCH-S gi;
02
Order (Se:
WP (C) - DR JITENDRA KUMAR Dtd. =
71738/2025(04.09.2025  |Joueto o, Toen GENERAL 09500 No
21)
03
Order _
BLAPL- Dtd. (Se:
71739/202504.09.2025 |70 [BASUDEV BARIK GENERAL 02509~ No-
21)
01
CMP- gi:er (Se:
71740/2025/04.09.2025 0o |ARUPANANDA GOSWAMY GENERAL 02508 No-
21)
26
CMP- Entire WRIT (Sez
71741/2025(04.09.2025 |7 " . |PRASANTA KUMAR PATRI |GENERAL Document |BRANCH-2 gz;
Order (Se
WP (C) - DR JITENDRA KUMAR Dtd. =
71742/2025(04.09.2025  Joueto o, oo GENERAL 09500 No
34)
03
Order )
WP (C) - Dtd. WRIT (Ses
71744/202504.09.2025 |7 70" |RAJENDRA NARAYAN ROUT GENERAL 5025-09- |BRANCH-8 Eg;
02
Order (Se:
CONTC- PRAFULLA CHANDRA
71745/2025/04.09.2025 GENERAL Dtd. No-
3961/2025 |ACHARYA 09500~ i)




01

M/S PRASANNA KUMAR Judgement (Se:
_ WP (C) - NANDA, Dtd. WRIT <
0 |71746/2025104.09.2025 |1 5005 /5016 |K.BADHAT, S.D.RAY, GENERAL 2025-09- |BRANCH-5 g;’)
S.PANIGRAHI, P.K.PARHI 03
Order ]
_ CRLMC- Dtd. (Se:
1 |71749/2025(04.09.2025 |7 20 70 o |ARUPANANDA GOSWAMY GENERAL 202500 No-
22)
03
BLAPL- Final (Se:
52 |71756/2025(04.09.2025 |00 | IBASUDEV BARIK GENERAL ordar gg;
ABLAPIL- Final (Se:
3 |71770/2025(04.09.2025 (g~ " o [BASUDEV BARIK GENERAL ordar 22;
Order
WP (C) - Dtd WRIT (Se:
4 |71774/2025(04.09.2025 | 7os’ o IBIJAYA KUMAR NAYAK GENERAL 5025-09- |BRANCH-8 E;;
01
Order )
(Sec
5 (71781/2025 (04.09.2025  |[CCAPL- BATSHNAB CHARAN PATRA GENERAL ptd. No-
’ o 4794/2025 2025-09-
42)
01
Order
(Se:
6 [71798/2025 (04.09.2025  |[CDAPL- BAISHNAB CHARAN PATRA GENERAL btd. No-
’ S 3086/2025 2025-08-
42)
22
Order )
(Sec
7 17180472025 [04.09.2025  |[BLAPL- BATSHNAB CHARAN PATRA GENERAL ptd. BATL-2 No-
’ o 4576/2025 2025-07-
10)
26
Order
_ BLAPL- Dtd. (Se:
58 |71805/2025(04.09.2025 |, 00" BAISHNAB CHARAN PATRA GENERAL 095-07- [BAIL-1 RE
26
WP (C) - Petition (Se:
59 |71837/2025(04.09.2025 |1 onr 0 MANOJ KUMAR RANA GENERAL With RE
Annexures
Order WRIT (Se
WP (C) - Dtd. BRANCH i
/0 |71846/2025(04.09.2025 |17 o MANOJ KUMAR RANA GENERAL 2025-07- | (DIVISTON ng)
27 BENCH)
Order WRIT (se.
WP (C) - Dtd. BRANCH -
/1 |71849/2025(04.09.2025  |720-0 . IDEBENDRA BEHERA GENERAL 2025-09- | (DIVISTON Ti9)
02 BENCH-3)
Order ]
BLAPL- Dtd. (Se
2 71850/2025 04.09.2025 [0 " . (GURUPRASAD BEHERA GENERAL 202500 No-
119)
01
Order )
WP (C) - Dtd. WRIT (Se:
'3 |71868/2025(04.09.2025 |52 00 00 MANOJ KUMAR RANA GENERAL 5021 -03 |BRANCHS 22;
04
4 (71876/2025[04.09.2025  [WP (C) - IMANOJ KUMAR RANA GENERAL Order WRIT (Ses




35

36

37

11059/2018 Dtd. BRANCH-1 |No-
2024-10- 30)
29
Order ]
ABLAPL- Dtd. (Se:
71891/2025/04.09.2025 10006/2025 ASUTOSH TRIPATHY GENERAL 2025-09- No-
30)
03
WP (C) - giger (Ses
71894/2025/04.09.2025 24590/2024 MANOJ KUMAR RANA GENERAL 2025-08— No-
30)
22
Order (Se:
TRPCRL- BIRANCHI NARAYAN Dtd. ‘
71899/2025/04.09.2025 76,2025 MAHAPATRA GENERAL 2025-09— No-
30)
04
Order
WP (C) - Dtd WRIT (Se:
71904/2025/04.09.2025 12359/2024 MANOJ KUMAR RANA GENERAL 2024-05- |BRANCH-8 22;
20
. (Se:
TRPCRL- BIRANCHI NARAYAN Entire
71911/2025/04.09.2025 7672025 MAHAPATRA GENERAL Document ﬁ;;
Order
RVWPET- Dtd. CIVIL (Se:
71913/2025/04.09.2025 211/2023 MANOJ KUMAR RANA GENERAL 2024-06- |REVISION |No-:
21
TRPCRL- BIRANCHI NARAYAN Entire (Se:
71916/2025(04.09.2025 76/2025 MAHAPATRA GENERAL Brief No-!
Order
ABLAPL- Dtd. (Se:
71951/2025/04.09.2025 8112/2025 MADAN MOHAN MISHRA GENERAL 202507 Noot
21
Order
ABLAPL- Dtd. (Se:
71952/2025/04.09.2025 8112 /2025 MADAN MOHAN MISHRA GENERAL 2025-08— Noo:
25
Order
CRLA- Dtd. (Se:
71959/2025/04.09.2025 884/2025 RAJENDRA NARAYAN ROUT |GENERAL 2025-09— Noot
04
TRPCRL- BIRANCHI NARAYAN Entire (Se:
71961/2025(04.09.2025 7772025 MAHAPATRA GENERAL Document No—!
TRPCRL- BIRANCHI NARAYAN Entire (Se:
71962/2025(04.09.2025 7772025 MAHAPATRA GENERAL Order No-!
TRPCRL- BIRANCHI NARAYAN Entire (Se:
71963/2025/04.09.2025 2772025 MAHAPATRA GENERAL Briof No-!
Order
ABLAPL- SRITAM KUMAR Dtd. (Se:
71980/2025(04.09.2025 1432/2025 |MOHAPATRA GENERAL 2025-08— No-!
21
Order
WA- Dtd. WRIT (Sez
71984/2025/04.09.2025 226/2024 PRAHALLAD CHANDRA DAS |GENERAL 2025-08— |APPEAL No—-

25




)1

)2

)3

)4

)5

)6

)7

)8

)9

Order

(Sec
WP (C) - Dtd. WRIT
71991/2025(04.09.2025 18119/2025 MANOJ KUMAR RANA GENERAL 5025-07- |BRANCH-7 Eg)
07
WP (C) — giger (Sec
71994/2025(04.09.2025 14681/2009 PARAMANANDA SAHU GENERAL 2009-11- No-
48)
04
WP (C) - (Sec
72001/2025(04.09.2025 PARAMANANDA SAHU GENERAL Annexure No-
14681/2009 48)
Order
WP (C) - Dtd. WRIT (Se:
72021/2025/04.09.2025 | oo 501 o MANOJ KUMAR RANA GENERAL 2024-01- |BRANCH-2 Eg;
12
Order
CRLREV- Dtd. CRIMINAL (Se:
72039/2025(04.09.2025 555/2023 AKSHAYA KUMAR BEHERA |GENERAL 2025-09— |REVISION No-°
04
Order
WP (C) — Dtd. WRIT (Se:
72042/2025/04.09.2025 |, 005055 [RKSHAYA KUMAR BEHERA |GENERAL 2025-09- |lBRANCH-1 IINoo
04
Order
BLAPL- Dtd. (Sec:
72046/2025(04.09.2025 4181/2025 OM PRAKASH SARAN GENERAL 2025-09- No--
04
WP (C) - Entire (Sec
72053/2025(04.09.2025 14872/2013 SANJAYA BEHERA GENERAL Document No--
Order _
ABLAPL- Dtd. (Se:
72086/2025(04.09.2025 135/2025 BISWARANJAN DALAT GENERAL 2025-09— BAIL-2 No-
18)
04
RSA- Entire (Se:
72096/2025(04.09.2025 BISWAJIT MOHANTY GENERAL , No-
452/2018 Brief 18)
Order _
BLAPL- Dtd. (Se:
72097/2025(04.09.2025 6635/2017 BISWAJIT MOHANTY GENERAL 2017-12- No-
18)
12
Order )
ABLAPL- Dtd. (Se:
72102/2025(04.09.2025 10038/2025 AJIT KUMAR RAUT GENERAL 2025-09- No-
18)
04
Order
CRLMP- Dtd (Se
71714/2025(04.09.2025 1056/2025 MANOJ KUMAR PANI GENERAL 2025-09— No-
18)
01
Order
ABLAPL- Dtd. (Sez
71726/2025/04.09.2025 |00 0, |BIJAY KUMAR BEHERA GENERAL 202509 |PAIL-2 No—s
02
Order
BLAPL- (Se:
71747/2025(04.09.2025 8071/2025 BIJAY KUMAR BEHERA GENERAL Dtd. No-

2025-09-




)8

)9

0

1

2

02

Order
BLAPL- Dtd. (Se:
71748/202504.09.2025 |0, © o IBIJAY KUMAR BEHERA GENERAL 09500 R
02
Order
TRP (C) - Dtd. (Se:
71750/202504.09.2025 |02 00 |S. R. PATINAIK GENERAL 09509~ R
02
Order
ABLAPL- Dtd. (Se:
71759/202504.09.2025 [0 "0, [RATIKANTA MOHAPATRA |GENERAL 09500 R
02
ABLAPL- (Se:
71807/2025(04.09.2025 14126/2016 D SAMAL GENERAL No—§
ABLAPL- (Se:
71809/202504.09.2025 [0 0 00 /D SAMAL GENERAL R
ABLAPL- (Se:
71810/202504.09.2025 |['co” . /D SAMAL GENERAL R
WP (C) - (Se:
71817/202504.09.2025 /o ol . P K PANI GENERAL .
WP (C) — (Sec
71819/2025(04.09.2025 |- % o, |J D MUDULI GENERAL .
WP (C) - WRIT (Ses
71826/202504.09.2025 |70 0 00 o P K DAS GENERAL R ANCH- 28;
CMPAT- (Se
71829/2025/04.09.2025 G R PATRA GENERAL No-
25/1996
40)
RPFAM- FIRST (Se:
71831/20251(04.09.2025 73/2013 M SAHOO GENERAL APPEAL No—:
MATA- FIRST (Se:
71832/2025|04.09.2025 48/2014 M SAHOO GENERAL APPEAL No-!
WP (C) - WRIT (See
71834/20251(04.09.2025 7818/2023 P K DAS GENERAL BRANCH-8 28;
CMP- WRIT (Se:
71836/202504.09.2025 |27 0 o |T K MOHANTY GENERAL ERANCH-1 e
WP (C) - (Se:
71838/2025(04.09.2025 6037/2010 G ROUT GENERAL No—:
WP (C) - WRIT (Ses
71840/202504.09.2025 |70 o0 o [P K DAS GENERAL R ANCH-S 28;
WP (C) - WRIT (Se:
71841/2025(04.09.2025 7806/2023 P K DAS GENERAL BRANCH-8 28;
CONTC- (Sec
71842/2025(04.09.2025 | -0 " . A K BEHERA GENERAL CONTEMPT | %
WP (C) - WRIT (Ses
71843/2025104.09.2025 |5 % 50,5 [P K DAS GENERAL BRANCH-8 28;
WP (C) - WRIT (Se:
71844/2025/04.09.2025 41133/2021 D DENKA GENERAL BRANCH-5 |No-




32

33

(Se:
oJc- WRIT
71845/2025/04.09.2025 1186/2002 |S B SRHOO GENERAL BRANCH-1 gi;
WP (C) - WRIT (Ses
71847/2025]04.09.2025 8344/2022 [N C SINHA GENERAL BRANCH-1 gi;
MATA- FIRST (Se:
71848/2025/04.09.2025 3/2012 M K PATI GENERAL APPEAL No-:
WP (C) - WRIT (Ses
71851/2025/04.09.2025 18133/2017 |F K DAS GENERAL BRANCH-€ gg;
CRLMP- WRIT (Ses
71853/2025/04.09.2025 182/2017 |F K DAS GENERAL BRANCH-6 22;
SECOND (Sec
71855/2025/04.09.2025 |RSA-6/2018 |T BAG GENERAL ADDEAL Moo
WRIT
WP (C) - BRANCH (Se:
71858/202504.09.2025 26414/2022 |H SUNDARA GENERAL (DTVISION ng)
BENCH-1)
CONTC- (Se:
71860/2025/04.09.2025 1110/201¢ | SUNDARA GENERAL CONTEMPT | =
TRP (C) - (Sez
71862/2025/04.09.2025 182/2023 |L N RAYATSIGH GENERAL M.J.C. New
MISC.
71864/2025(04.09.2025  |ACA- J DEHURY GENERAL APPEAL (Se:
838/2016 No-
SEC.
MISC. _
71866/2025(04.09.2025  |[NACA- J DEHURY GENERAL APPEAL (Se
574/2007 No-
SEC.
MISC.
71869/202504.09.2025 [MACA~ J DEHURY GENERAL APPEAL (Se:
573/2007 No-
SEC.
FAO- MISC. (Ses
71885/2025/04.09.2025 D PATTANAIK GENERAL APPEAL
19/2023 No-
SEC.
WP (C) - WRIT (Ses
71886/2025/04.09.2025 23419/2021 |F K LENKA GENERAL BRANCH-1 28;
WP (C) - WRIT (Sez
71887/2025/04.09.2025 10383/2015 [KS DAS GENERAL BRANCH-T Tg;
RSA- SECOND (Sez
71890/2025/04.09.2025 136/2014 |B DAS GENERAL APPEAL No-1
RSA- SECOND (Se:
71893/2025/04.09.2025 107/2014 |B DAS GENERAL ADDEAL New.
CRLMC- CRIMINAL |(Se:
71900/2025/04.09.2025 2a15,2016 |N C SINHA GENERAL MISC New:
CRLMC- CRIMINAL |(Se:
71901/2025/04.09.2025 2a18,2016 N C SINHA GENERAL MTSC Moo
RSA- SECOND (Se:
71903/2025/04.09.2025 497/201g | K MOHANTY GENERAL ADDEAL Ne-.




WP (C) -

WRIT

(Se:

71906/2025(04.09.2025 3480/2018 K SAHOO GENERAL BRANCH-6 gg;
MISC. _
71907/2025(04.09.2025 |F20” A K RANA GENERAL APPEAL (Se:
853/2019 No-!
SEC.
RPFAM- FIRST (Se:
71909/2025/04.09.2025 /2009 D DHAL GENERAL APPEAL No--
Order
CRLMC- Dtd. (Sec
71917/2025/04.09.2025 5180/2025 |- K. PATRA GENERAL 202509 No-.
04
Order
CRLMC- Dtd. (Se:
71919/2025/04.09.2025 [0 7 o |SARAT DASH GENERAL 2025-09- N
01
Order
ABLAPL- Dtd. (Se:
71920/2025/04.09.2025 8183/2025 A. K. BEHERA GENERAL 2025-09- No—.
02
Order )
ABLAPL- Dtd. (See
71921/2025/04.09.2025 9990/2025 B. N. SAHU GENERAL 2025-09— BAIL-1 No-
14)
02
Order
ABLAPL- Dtd (Se:
71922/2025/04.09.2025 9985 /2025 A. K. BEHERA GENERAL 2025-09— No-
14)
02
Order )
ABLAPL- Dtd. (See
71923/2025/04.09.2025 9980/2025 A. K. BEHERA GENERAL 2025-09- BAIL-1 No-
13)
02
Order
ABLAPL- Dtd. _ (Se:
71924/2025/04.09.2025 10015/2025 HIMANSHU KUMR BHOL GENERAL 2025-09— BAIL-1 Mo
03
Order
BLAPL- Dtd. (Se:
71925/202504.09.2025 | oo [SARAT DASH GENERAL 2025-09- No-:
03
Order _
BLAPL- Dtd. (See
71926/2025/04.09.2025 8080/2025 SARAT DASH GENERAL 2025-09- BAIL-1 No-
15)
03
Order
BLAPL- Dtd (Se:
71927/2025/04.09.2025 8095 /2025 SARAT DASH GENERAL 2025-09— No-
15)
03
Order WRIT (Se:
WP (C) - Dtd. BRANCH e
71928/2025(04.09.2025 17043/2025 TUSAR KANTI PRAHARAJ |GENERAL 2025-07- | (DIVISION Tgl)
29 BENCH-1)
WP (C) — (Se:
71929/2025/04.09.2025 17618/2025 S K SAMAL GENERAL No-

101)




/3

/4

Order

(Se:
ABLAPL- Dtd.
71931/2025/04.09.2025 9915/2025 BIJAY KUMAR BEHERA GENERAL 2025-10- No-
101)
28
Order WRIT (Se
WP (C) - Dtd. BRANCH ‘
71934/2025/04.09.2025 8194/2025 A. K. PARIDA GENERAL 2025-09- | (DIVISION T86)
02 BENCH-1)
Order
BLAPL- Dtd. (Sec:
71975/2025/04.09.2025 85112022 SRINIBASH MOHANTY GENERAL 2025-03— BAIL-1 No-:
24
WP (C) - Entire (Ses:
71977/2025]04.09.2025 159482025 b+ D- SAHOO GENERAL order No-:
WPC (OA) — (Se:
71986/2025/04.09.2025 709/2018 B SARANGI GENERAL OA Branch No--
WPC (OA) - (Sec
71987/2025(04.09.2025 709/2018 B SARANGI GENERAL OA Branch No—
BLAPL- (Se:
71989/2025(04.09.2025 7616/2025 J P KAR GENERAL No—
ABLAPL- (Se:
71990/2025(04.09.2025 8009/2025 J P KAR GENERAL No--
WP (C) - (Sez
71992/2025(04.09.2025 24099/2025 J P KAR GENERAL No--
WP (C) — (Sez
71993/2025(04.09.2025 30558/2024 J P KAR GENERAL No—-
Order
ABLAPL- Dtd. _ (Se:
71995/2025(04.09.2025 10081/2025 PARTHA SARATHI DAS GENERAL 2025-09— BAIL-2 No-!
04
TRP (C) - (Se:
71996/2025(04.09.2025 265/2025 N ROUT GENERAL M.J.C No—t
Order
ABLAPL- Dtd. (Se:
71997/2025/04.09.2025 10073/2025 PARTHA SARATHI DAS GENERAL 2095-09— No—
04
CRLREV- (Se:
71998/2025(04.09.2025 530/2025 N ROUT GENERAL No—t
CRLREV- (Se:
71999/2025(04.09.2025 104/2025 N ROUT GENERAL No—¢
Order
CMP- Dtd. (Se:
72000/2025/04.09.2025 1354/2025 KIRTAN DANG GENERAL 2025-11— No—
13
WP (C) - WRIT (Ses
72002/2025104.09.2025 |0 ) 5,5 /S C DAS GENERAL BRANCH-7 Tg;
WP (C) - WRIT (Se:
72003/2025/04.09.2025 19804/2025 A K BEHERA GENERAL BRANCH-8 23;
WP (C) - WRIT (Se:
72004/2025/04.09.2025 18968/2025 A K BISWAL GENERAL BRANCH—7 No-




WP (C) - (Se:
72005/2025/04.09.2025 )/ 002" oA B MALLICK GENERAL No-
18)
WRIT (se.
WP (C) - BRANCH ‘
72006/2025/04.09.2025 |- 20 oA B MALLICK GENERAL (DTVTSTON T84)
BENCH-1)
WP (C) - WRIT (Ses
72007/2025(04.09.2025 ;70727 /S S MALLICK GENERAL R ANCH_S 23;
WRIT (se.
WP (C) - BRANCH ¢
72008/2025(04.09.2025 21732/2025 K S DAS GENERAL (DIVISION 1]\-187)
BENCH-1)
WP (C) - WRIT (Ses
72009/202504.09.2025 )2 00" o [RKHAND GENERAL R ANCH-8 22;
RSA- SECOND (Se:
72010/202504.09.2025 |77, M BEHERA GENERAL PDEAL Nes
RSA- SECOND (Se:
72011/202504.09.2025 | .>.° ., M BEHERA GENERAL S PDEAL Nes
WP (C) - (Se:
72014/20251(04.09.2025 21970/2025 B DAS GENERAL No-
RSA- (Sez
72015/202504.09.2025 707 |J R ACHARYA GENERAL R
CRLMC- (Se:
72016/202504.09.2025 | .00 o |P K MISHRA GENERAL Nes
CRLREV- CRIMINAL | (Se:
72017/202504.09.2025 |00 D K JENA GENERAL rEvIsTon e
ABLAPL- (Se:
72018/2025(04.09.2025 9151/2025 N ROUT GENERAL No-
TRP (C) - (Se:
72020/202504.09.2025 |/ 000 |J R NAYAK GENERAL Nes
(Sez
BLAPL-
72023/2025|04.09.2025 H K BHOL GENERAL BATL-2 No-
3823/2025
11)
ABLAPL- (Se:
72027/2025(04.09.2025 [0 o IN ROUT GENERAL BATL-2 R
CMP- (Se:
72030/20251(04.09.2025 705/2025 B BEHERA GENERAL No—¢
ABLAPL- (Ses
72034/2025/04.09.2025 S DASH GENERAL BAIL-1 No-
6468/2025
14)
ABLAPL- (Se:
72035/2025(04.09.2025 g "0 P BEHERA GENERAL BATT-1 R
ABLAPL- (Se:
72038/2025(04.09.2025 |J " |S K MOHAPATRA GENERAL R
ABLAPL- (Se:
72040/20251(04.09.2025 8994/2025 P R SWAIN GENERAL No-
ABLAPL- (Se:
72041/20251(04.09.2025 10010/2025 B SINGH GENERAL BATL-1 No—t
0 [72043/2025(04.09.2025  [BLAPL- 's DASH GENERAL (Se




)1

)2

)3

)4

)5

| | 14016/2025 | No-¢
CONTC- (Se:
72044/2025/04.09.2025 394/2025 |K S DAS GENERAL No-1
CRLMC- CRIMINAL | (Se:
72045/2025]04.09.2025 5319/2025 |© BEHERA GENERAL MISC Moot
CRLMC- (Se:
72047/2025/04.09.2025 |2 00555 (B K BISWAL GENERAL No-!
CRLMC- (Se:
72048/2025/04.09.2025 3171/2025 A K MISHRA GENERAL No-!
CRLMC- (Sec
72049/2025/04.09.2025 3425/2025 P K MISHRA GENERAL No-!
WRIT
WP (C) - BraNCH | (5
72051/202504.09.2025 |, 5505 50,5 |J D MUDULI GENERAL (DIVISION ng)
BENCH-1)

WP (C) - (Se:
72052/202504.09.2025 |- 0y 50,5 | D MUDULI GENERAL No-
108,
CcMP- giier (Se:
72081/2025/04.09.2025 |35 54,5, M. R. ROUTRAY GENERAL 2025-09— No-
108,

03
Order _
ABLAPL- Dtd. (Sec
72083/2025/04.09.2025 g o 5,5 [MANOJ KUMAR PANI GENERAL 2025-09- No-
108)

01

Order

BLAPL- Dtd (Se:
72084/202504.09.2025 [ oi'o g, [MANOJ KUMAR PANI GENERAL 2025-09— Tgé)

02

NIC



